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Yes Bank Ltd. v. Sandeep Vedant, (Shammi Khan, Member (Judicial) and Ajai Das Mehrotra, Member 
(Technical)), 2023 SCC OnLine NCLT 76582 

  
State Rules   [2] 

Director, Additional Director, Joint Director or Chief Research Officer, Deputy Director or Senior 
Research Officer, Group-A and Research Officer or Statistical Officer or Establishment Officer or 
Statistical Officer (Inspection) or District Statistical Officer, Group-B in the Directorate of 
Economics and Statistics Recruitment (First Amendment) Rules, 2016 

Assistant Inspector of Motor Vehicles, Group ‘C’ in the Motor Vehicles Department (Recruitment) 
Rules, 2016 
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